
PHALOUNA 19, 1890 (S;(K;(, 

herOICne 011 in that Sub· Division from 
January, 1968 to December, 1968 ? 

THE MINISTER OF PETROLEUM 
AND CHEMICALS, AND MINES AND 
METALS (DR. TRIOUNA SEN): (a) 
Yes, SIr. 

(b) Tbe monthly figures or kerosene 
supply to Khalaria ~ u Di ilion rrom 
January, 1968 to December, 1968 are liven 
below:-
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Soli EroIlOll at Ballla ... d Aza .... rb 

2270. SHRI CHANDRIKA PRASAD: 
Will tbe Minister of IRRIOATION AND 
POWER be pleased to IItate : 

(a) wbetber it Is a fact that soil erosion 
is lakina place at Dallill and Azamaarh by 
the Ganga and Ghanar rivers respectively : 

(b) whetber tbis was inspected by hIm, 
the Chler Enilineer, Government of India 
and the Uttar Pradesh Government tbem-
lelves ; and 

(c) ir 10, tbe sUliestlons made to 
Government in tbis rellard and tbe ateps 
takcn by them thereon? 

THt:: DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND 
POWER (SHRI SIDDHESHW AR PRASAD 
(a) Yes, Sir • 

(b) The erosion site on the Ganlla was 
Inspected by the Union MInister of Irrilla-
tion and Power. Erosion spots on tha 
Ghal!hra were recently inspected by the 
Chief EDalDecrs of the Central Waler and 
Power Commission and the State Govern-
menlo 

(c) Tbe proposals framed by Ihe Slates 
enllinecn for cbeckinl the erosion by the 
Ganla at Gaillhal in 8allla district were 
reviewed a few days alo and tbey have 
been advised to carry out model experiments 
in ordor to evolye an economical scheme. 

In tbe reacb Miles 36-38 of Turtlpar 
Srin8111lr bund alonl the Gba,ra. tbe Sta'e 
Enalneers have been advised to complete 
the retired bUDd, and also ellllmine the 
possibility of proyldinl rinll bunds to pre-
vent Inundation of bl, vlllaies. They have 
allo been advised to carry out inycstl,a-
tloll8 and model Itudles to examine the 
f ... ibillty and economics or antl'erolion 
IIICIIIII",. 
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In the reach Miles 2-2 to 5 of the Hahn 
nala bund along the Ohagra. the States 
enlineers have been advised to complete 
retired embankment. 
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Rrmittaacel Abroad 

2272. SHRI A. SREEDHARAN : 
SHRI HIMATSINGKA: 
SHRI S. K. TAPURIAH : 
SHRI ClADILINGAN .... 

OOWP; 

SHRI K. LAKKAPPA : 
SHRt BHOGENDRA JHA : 
SHRI RAM AVTAR 

SHARMA: 
Will tbe Minister of FINANCE be 

pleased to atate : 
(a) Ibe outflow by way of remittances 

of profits and dividends abroad by foreiln-
owned companies or Indian subsidiaries of 
forc;1I0 companies during Ihe years 1965-66, 
1966·67 and 1967-68 and how these filures 
~o  with the net equity in How into 
the country from foreiln sources durinll 
each year; 

(b) whether it is a fact that the oUlllow 
by WilY of IcmiltlinceS of profils and divi-
dends and remittances on accounl of royalt-
ies and technical "'now how exceeded tho 
equity inHow from foreiln companici and 
other foreign resources into ~ country 
durinll each of thesc years; and 

(c) tbe step' which are being takcD by 
GoverDment to balance the oulHow with 
Ihe iallow to prevent tbe counlry's eCODO-
my being shattered nnd 10 pul il on stable 
footlol ? 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORARJ[ DESAI): (8) and (b). A 
Itatement showing tbe total remittances 
made .broad on account of profits. dlvi· 
dends, royalty p"yments and technical know. 
how fee. durinl the years 1965·66, 1966·67 
aDd 1967-68 in res peel of brancbes of forcilln 
owned companies, Indian subsidiaries of 
forcilln companies, Indian compaolcs with 
minority foreian participation and otber 
Indian companies with pure technical col-
laboratioo without foreign investment, all 
in the private sector, is laid on the Table 
of the Lok Sabha [Place'/ in Llbra,y. See 
No. LT·266 69]. In this statement lIaures 
for thc year 1967·68 relale only to remitta-
nce< of proHts of foreian owned compaaics. 
Fillures for 1967·68 In respect of all olber 
caleaories of remittances are not available. 

Fillures are net equity capital taHow 
durinll the above years are not yet available. 
In any case, a comparison of profits of 
foreign owned companies and dividend re-
mittances of foreiln sublidlaries alone, in 
any particular year, with the total oet 
equity iollow in all Indian companies in-
~ u lnll I:ompanles witb fOnllla minority 
partici,.tlon durin, tbo sllm" 1"r i, 110\ 




